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[Shri Kemal Morarkal international and 
national, are supposed to use the alternate 
runway which has no instrument landing 
system at all. They are supposed to land with 
the help of what they call Precision Approach 
Radar. Now Precision Approach Radar can help 
aircraft only up to 700 feet. After that, the 
pilot has to land only on visibility. This is a 
very dangerous thing. In Bombay, there is a lot 
of smog and visibility is poor. Monsoon is 
coming and everybody can see that there are 
more than 100 flights taking off and landing in 
Bombay everyday. I do not know what the 
Ministry of Civil Aviation is doing. My request 
to the Government, through you. Sir, is that 
the Government may fail on all other counts 
but in respect of Civil Aviation, it should not 
fail. The Prime Minister was himself a pilot. 
There are half a dozen pilots in the ruling 
party. 

They know everything. They know the 
dangers involved in this and the difficult 
position which a pilot has to face When the 
weather is bad. I cannot enlighten them more 
than what they know. It will be like carrying 
coal to New Castle. (Interruptions). I request 
the Government, and specially Mr. Shivraj 
Patil, through you, Sir, to take up this issue 
seriously. He can do something in the next 
two weeks. There are modified I.L.Ss. 
available and not very costly and which can be 
installed within weeks. It is not as if it is a 
project which will take two or three years 
costing crores of rupees. It can be done 
within weeks in this electronic age. But he has 
to take personal interest and see that it is 
done. 

Thank You. 

Non Implementation of Official Languages Act 
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THE VICE-CHAIRMAN (SHRI SATYA 
PRAKASH MALAVIYA): Mr. Vinunbi. 
Only one minute please. 

SHRI S. VIDUTHALAI VIRUMBI (Tamil 
Nadu): You have allowed ten minutes to the 
other speaker. 

THE VICE-CHAIRMAN (SHRI SATYA 
PRAKASH MALAVIYA): It is a Special 
Mention. I am allowing you as a special case. 

SHRI S. VIDUTHALAI VIRUMBI: Sir, it 
is a sensitive issue and it is actually affecting 
South India. Therefore, I request you to allow 
me at least five minutes. Sir, I have to make 
four points. The first is the acceptance of the 
language, the second is the propagation of the 
language, the third is comparison and the 
fourth is the present situation. These are the 
four things so far dealt with by the hon. 
Member. As far as acceptance of the language 
is concerned, I understand that in the initial 
stage, according to the information given by 
Dr. Ambedkar, Hindi was accepted only by 
one vote majority, that too cast by the 
President or the Chairman of the Constituent 
Assembly. He said that everybody, in every 
nook and corner, accepted 
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IL I repudiated that opinion. It has not been 
accepted in every nook and corner and 
everywhere. My second point is that as far as 
Hindi language is concerned . . . 

SHRI VITHALRAO MADHAVRAO 
JADHAV: On a point of order, Sir. In a 
Special Mention, there is the question of 
association or disassociation. He is making 
another Special Mention. What is this? This 
is a new tradition. 

(Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: My 
second point is that we are not opposing it as 
a language. If Malayalam is actually 
developing in Kerala or Telugu is developing 
in Andhra Pradesh or Hindi is being developed 
in Uttar Pradesh or Madhya Pradesh or 
Rajasthan by the respective State 
Governments, there can be no two opinions 
on that. 

THE VICE-CHAIRMAN (SHRI SATYA 
PRAKASH MALAVIYA): Your time is 
over. 

SHRI S. VIDUTHALAI VIRUMBI: 
Whatever they wanted to say they have said. 
What I want to emphasise is that in India the 
Central Government is common for people of 
all the languages. Standing at the Madras 
Railway platform, anybody can hear the 
announcements in Hindi for departures and 
arrivals of trains. But if any Indian stands at 
the Delhi Railway Station, can he here the 
announcements in Tamil? No. Another thing 
that I want to say is this. If you go by 
Malaysian Airlines, before the aircraft lands 
at Penang Airport, you can have some sort of 
information in Tamil in the aircraft-itself. 
What I want to know is whether in the Indian 
Airlines there is any Tamil announcement. 

(Interruptions) 

SHRI SYED SIBTEY RAZI (Uttar 
Pradesh): On a point of order, Sir. I 
would'like to draw your kind attention... 
(Interruptions) I am making a point of order on 
his statement. It is your authority. You can 
overrule it. I would like to draw your attention 
to Rule 240 of the Procedure of this House. It 
says: 

"The Chairman, after having called the 
attention of the Council to conduct of a 
Member who persists in irrelevance or in 
Odious repetition either of his own argument 
or of the arguments used by other Members 
in debate, may direct him to discontinue 
his speech." 

Now.T request you, Mr. Vice-Chairman, 
Sir, to direct the hon. Member to discontinue 
his speech because it is totally irrelevant. A 
Special Mention was granted for a specific 
purpose of urgent public importance. The 
intervention opposing the Special Mention is 
totally irrelevant. I want your ruling, Sir. 

SHRI S. VIDUTHALAI VIRUMBI: Sir, I 
totally...(Interruptions) 

SHRI VITHALRAO MADHAVRAO 
JADHAV: Sir, I am on a point of order. 

THE VICE-CHAIRMAN (SHRI SATYA 
PRAKASH MALAVIYA): Kindly resume 
your seat. He is on a point of order. 

SHRI VITHALRAO MADHAVRAO 
JADHAV: Sir, my point of order is that for a 
Special Mention, three minutes' time is 
allowed, and to associate or dissociate with the 
Special Mention, he is taking so much of time. 
He can associate or dissociate, but he is 
making a very long speech. And by that, how 
many Special Mentions can be made? I want 
your ruling, Sir. 
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THE VICE-CHAIRMAN (SHRI SATYA 
PRAKASH MALAVIYA): You conclude in two 
sentences. Otherwise, I will call Smt. Satya 
Bahin. 

SHRI S. VIDUTHALAI VIRUMBI: Sir, I 
will finish in one sentence. As far as the hon. 
Member's opinion is conceraed, I totally differ 
from his view. Please put it on record. 

THE VICE-CHAIRMAN: (SHRI SATYA 
PRAKASH MALAVIYA): Smt. Satya 
Bahin. 

Shortage of drinking water in Agra 

 


